
HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR 

ORDER 

NO: 

 

DATED:- 

  

Sanction is hereby accorded to the allotment of funds in favour of the Subordinate 
Courts under 'lajor head 2014-Adm. of Justice, Sub head 0488 Distt.& Sessions Courts under 
various ohjce( Heads for the current year 2019-20, as detailed below- 

(Rs. In lacs) 

S. 
No 

Name of the Court. 001 
Salary 

002 
I.E. 

006- 
Tele 
phone 

007- 
O.E. 

014- 
POL 

023-Maintt. 
& Repairs. 

2071- 
1'&ORB 
(NPS)  

364-Wages 
(Outsourciiig) 

I Pr. D&S .Judgc, 
,Ja in fin. 

--- --- --- --- --- 0.60 

2 Pr. I)&S Judge, 
Gaiiderbal. 

30.0(1 --- --- --- --- 0.10 0.30 0.40 

3 Pr. 1)&S Judge. 
Kathua. 

-- 

20.0(1 

0.30 -- --- --- --- 0.40 

4 Pr. D&S ,Iudge. 
Pulwama. 

--- --- --- 0.15 --- 0.2() 0.28 

5 C.J.I\'I. Doda. 15.00 0.50 0.25 0.30 --- 0.40 0.28 
6 C.J.M. Leh. 0.20 --- 
7 C..J.M. Samba 10.00 --- --- 0.10 0.10 
8 C.J.M. Kishtwar. --- --- --- 0.15 0.15 --- 0.3(1 
9 Sub .Judge, (hadoora. 15.11(1 --- --- 0.10 0.10 ---- 0.20 ((.28 
10 SpI. Mob. Mug. 

Budgamu. 
--- 0.40 

11 SpI. !'vlob. 1\iag. Let,. --- --- --- 0.20 --- 
12 SpI. Mob. Mag. 

Rajonm'i. 
15.00 

I 0.00 

(hiS --- --- --- --- 0.30 

13 Elect. Janiiiiii. 

--- --- 0.15 
0.15 

0.10 
TTT___ 0.30 

15 
- 1-Munsiff, Pampore. 

Munsiff, Himanaga r. 
--- 0.40 0.28 

10.1)0 
10.00 

((.50 --- 0.10 --- ((.30 0.28 
16 MunsilT, Sam ha. --- --- 0.10 0.10 --- 0.20 
17 M unsiff, Doorti. [0.00 --- --- --- --- 
18 Munsiff, Shangus. -- --- - --- -- --- --- 0.28 
(9. 
20. 

Munsiff, Nobra. 10.00 0.70 --- 0.15 0.20 --- 0.50 
Munsiff, Cliaraslmaiicf. --- ((.25 --- --- --- --- 0.40 0.28 

21 1st. Addl. Mimnsiff. 
Srivagar. - 

10.00 0.70 --- 0.15 0.15 --- ((.50 

22 Addl. Mob. 1\iag. 
Samba. - 

10.0(1 0.4(1 -- 0.15 0.10 ---- ((.40 

23 Addl. Mob. Mali. 
Udhamu p111.. 

15.0() 0.40 0.15 0.15 --- (1.40 

24 Ad dl. Disit. Mag. 
Bhaderw'ah. 

2.00 

--- 
1.00 

- -- --- --- 0.20 

L25 
L26 

Telisildar, Chemiammi. --- 
--- 

--- 
--- 

--- 

--- 

--- 

I --- 
--- 0.15 

Tehsildar, Chadoora. --- (1.13 
By Order. 

No: 1)ated:  

(1amn Si igli) 1>7\ 
,Joint Rsti ar(Acct(s) 

    

Copy to the:- 
1-4 Pr. 1) & S Judge, J:,inmnu/Ganderbal/Kathua/Pulwamiia. 
5-7 C.J.M. J)oda/Lcli/Sainl,a/Kishtw'ar.. 
8. Sub Judge, C h :1(100 ra. 
9-12. SpI. Mob. IVI ag. l(aj ouri/Budgaiii/Leli. 
13. Elect. Magistrate, .Jainmu. 
14-20 Munsiff, Pampore/1-liranagar/Sauiba/1)oorn/Sliangus/Nobra/Cliarasliarief. 
21 . 1st. Addl. 11u misi fi, Sminagar. 
22-24. Addl. i\'lob. M ag Sani ba/Udliani pu r/Bha(lerwall. 



Contd. . .2 1- 

25-26 Tehsi)thi r, Ch en ni/Chadoora. 
27. Tr Officer. Saddar Try. Srinagar. 
28. Try. Oflicer, uh Try. Oistt. Court compt,ex, Janiptir, Jaininu. 
29-47 Treasury Officci. Canderhat/katliiiafPulwama/Doda/Leh/Saniba/Ctiadoora/Rajonri/ 

J3udga;/Lch/Itiii oi-c/l ira nagar/I)ooru/Shaiigus/INobra/(harashar1ef/1Jdhan ur/ 
13h0der%sah/( i',/Kishlwai. 

for intoimhilion and li/a. 
48. Orde, Book. 
49. i/c NIC High Court, Srinagar for uploa(ling on High Court website. 

Jlik Ristrar(Acctts)I 
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